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BEFORE THE HON'BLE NAT10NAL GREEN TRIBUNAL
PRINCIPAL BENCH AT NEW DELHI

ORIGINAL APPLICATION NO.401/2019

Saroj Soni, Sarpanch, Gram Panchayat Goneda, Kotputli' Jaipur

Applicant

Versus

State of Raj asthan

Respondent

cOMPLIANCE REPORT OF THE HON'BLE TRIBUNAL

ORDER  DATED  01.07.2019,  ON  BEHALF  OF

RAJASTHAN STATE POLLUTION CONTROL BOARD.

I, Mahesh Chandra Sharma s/o late Shri B'L' Sharma, aged

about 59 years, at present working as Regional ofliccr, Rajasthal]

State Pollution Control Board, Jaipur (North) do hereby submits the

compliance report as follows:-

1) That the Hon'ble Tribunal by order dated o1.07.2019 directed

inter-alia as follows:-

"Grieaantce in this letter, uthich has been treated a.s Q.n

application, is that illegal dgeing and colouring actitrities

uith the help of chemicals are being done aduerselg

affecting the underground wqter at Goneda, tehsil

Kotputli, District Jaipur, Rajasthan. It is alleged thqt M/s

Bhauik Terifeb is indulging in such illegal actiuities. The

TDS leuel of the wqter has gone to LOOOO PPM- It is also

alleged that M/s Agro Allied Ventures Pttt. Ltd.,

Keshwqna, Tehsil Kotputli is manufacturing dangerous

chemicq.ls utithout ETP which also results in pollution of

ιい雨1

the groundutqter.
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2)

Let the Raiasthan State Pollution Control Board

(RSPCB, and the District Magistrate, Jaipur look into the

matter ond take appropriate action in accordance with

lqut qnd Jurnish a facdtal and qction taken report to in

the mqtter within one rr'lonth by e-mail at iudicial-

ngt@Pou.in."

That for compliance of the orders passed by this Hon'ble

Tribuna_l the officials of the State Board have inspcc)tcd the

disputed units i.e. M/s Bhavik Terryfab (A unit of KG Petro

Chem Ltd.,) SP-4/3, RIA, Keshwana, Kotputli, Jaipur and M/s

Agrow Allied Ventures Pvt. LTD, Sp-3-7(B), Tehsil Kotputli'

District Jaipur on 14.10.2019' The observations madc during

the course of inspection arc as follows:-

a) M/s Bhavik Terryfab (A unit of KG Petro Chem Ltd'') SP-

4/3, RIA, Keshwana, Kotputli, Jaipur:- No discharge of

effluent was there inside the premises and outside the

premises. No discharge of effluent was observed in the rain

water harvesting pits and in the open well' The photo copy

of the inspection report of M/s Bhavik Terryfab (A unit of

KG Petro Chem Ltd.,) dated 1'4'IO'2019 alongwith sample

analysis reports is annexed herewith and marked as

Annexure- 1 (CollectivelY).

b) M/s Agrow Allied Ventures Pvt' LTD, Sp-3-7(B)' Tehsil

Kotputli, District Jaipur:- No discharge ol tre ated/

untreated waste water observed during inspection and unit

havetheETPandMEEfortreatmentanddisposalolwaste

water vis-a vis based on the result of the ground rvater , ^

"*o,s&q
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analysis report, correlating the characteristics of

contaminationw.r.t'parametersoftheindustry,the

parameters in the analysis reports were within limit' The

photo copy of the inspection report of M/s Agrow A1lied

VenturesPvt.LTDdatedl4'lo'2olgalongwithsample

analysis reports is annexed herewith and marked as

Annexure-2 (CollectivelY)'

3) That the State Board also requested the Superintendent

Engineer, Ground water Department, Superintendent

Engineer (Jaipur Zone), Water Resource Department vide

letters d,ated 27 lOgl2olg to conduct the sampling ol ground

water from the bore-wells/wells/hand pumps located in and

around.thevillageGoneda,TehsilKotputli,DistrictJaipurso

astofindoutthecharacteristicsvis-a-viscontaminationin

ground water and to submit the report to this office' The photo

copies of the State Board letters dated 27 'O9 '2019 are

annexed herewith and marked as Annexure-3 (Collectively).

4) The superintendent Enginccr, Ground Water Department' vide

Ietter dated 23 llOl2ol9, has stated that they don't have the

facilitytoanalyzethecontamination/pollutionoccurreddue

to industrial effluent discharge, and their department

conducts pre-monsoon and post monsoon survey in every year

and during this survey ground water samples are collected

and analyzed only for cations and anions' The photo copy of

the Ground Water Department letter dated 23 10'20 19 is

annexed herewith and marked as Annexure-4' *o+ ^
"r-Ss e{'trtgrtt
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5) That in the light

requested that the

record.

of submissions made herein above, it

compliance report may kindly be taken

(Mahesh Chandra Sharma)

Regional Officer, RSPCB,

Jaipur (North)

,t*{ffi
*o="i' * c-flq ffi

orry 6r-9



REG10NAL OFFICE〔 laipur‐ North〕

下 碑 胴  く1酬  Чゞ
Ul 詢  HUGd

RAJASTHAN STATE POLLUT10N CONTROL BOARD

OPP ROAD NO.5,VKIA,SIKAR ROAD,JAIPUR

Phone:0141… 2850108e― ma‖ rorpcb.laipur(ω gmall.com

websitel htDi//WWw.environment,ralasthan.op」 L」咀

| _」
が

ぜ

F.N o,RPCB/ROl P/lee at'1'26 | t qg3 Dated V;f 1a(Zo(f

Member SecretarY,
Rajasthan State pollutlon Control Board'

4-lnstitutional Area, Jhalana Doongri'

Jaipur.

Subject: Inspection report of, M/s. Bhavik Terryfab (A unit ol K'G'Petro chem' ['td )'

Sp-4l3,RIA,Keshwana,TehsilKotptuIi,DiStrictIaipurinreferenceto
Hon,ble NGT matter 0.A. No.401/2019, Saroj Soni, Sarpanch, cram

Panchayat Goneda,'lehsil Kotptuli' District f aipur'

Respected Madam,

with reference to above subject matter, please find enclosed the detaild

inpection report for necessary action'

Yours FaithfullY'

しだ

(M・ C・ Sharma)

Encl.: As above

Regloni′

:」liCer



inspect10n repOrt
Of

M/S Bhavik Terryfab(A unit Of KC Petro chem Ltd,,),SP‐ 4/3,RIA,Keshwana,Kotput11,laipur `

ａ
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Name of the Industry:

-

Address of the Industry:

M/S Bhavik Terryfab(A unit of KG

壁里堂聖Lttl_
SP‐ 4/3′  RIA′ Keshwana, Kotputli′

Jaipur.

manish@bha宙 k.biz
91‐ 141‐ 2332845

c. E-lnail:                ~
d Fax:           ~~~
e. Mobile:

illelepho,r.' 0141‐ 2331231

4/10/20192 Date of Inspection:
3 Name and Designation of the person

Contacted:
Sh Ma雨 sh ttng日 (5面rl~~

雨g」:2006~~~~~―
―――――― ―  _4 Date ofcOmmencement Of PrOductiOn~

5 Type of Indusrry;

order no.4881 dated 19/o5/2016

wい iCh Vヽas valid up t0 30/09/2018

6 Natu re of lnd ustry with p.oa r.t
d etails:

7 Size of lndustry: Large/ fr4earum/
Small

8 Category of lndustry: Red/ Orange/
Green/ Others

9 Status of Operation: Operational/ Gn_
operational/ Closed/ Any orher- lf
non- operational reason and
approximate period of non- operation

10 1::;iSifC° nsent under the lA/a:E「 Acti

11 i Status of conient under eir Act Al-

up堅聖

R臆服ざ鉄呉1:鵬はT器選椒RD
QPP,R銃?N05,VKIA,SIKAR ROAD,腱IPuR
Phone:o141-2850108

e-mail rorpcb.jai pu r@gmai l.com

05/20161
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M/S Bhavik TI A unit of KC Petro Chem

Inspection report

、

ハ
／
ノ

i臆服ざ銚理::鵬冦T器選椒RD
OPR RO観

肌 ibIIF,:鵠 l∫
6覇 面 ん R

has been revoked on02/01/201,8.
● PropOnent has applied fOr cOnsent to

operate  afresh  On  17/01/2018
which is pendine at H.0.

Status o[ Hazardous and Other Wastes
(Management and Transboundary
Movement) Rules, 2016

Water related:

1,. Sclurce of Water

2. Status of m.i.ring r..rng.r.ni
on sOurces

Authorization under Hazardous
waste Rules was granted vide letter
dated 23/10/2013 which was valid
upto 2Bl02/2018 for the following
category:

7. Chemical Sludge from waste
water treatment (cat.34.3) 15
MT/annum fincludes rh MEE
salt) forwarded to CTDF,
Udaipur.

2, Used/spent oil i5.11 1.00
Kl/annum sold to Registered
Recycler.

Application for renewal of
authorization dated 17 /09 /201,8 is
pending with State Board for the
above wastes.
Display Board depicting rhe
Hazardous waste details has been
provided on the main gate of the unit.
Signed Board was provided over the
Hazardous waste storage room.

Three BOre‐ wdis fOr grOund Wate「
extractiOn.

lnstaHed

3. Metering arrangement for-*ater
consumption in various

Water consumption process/
purpose wise

InstaHed

263 KLD (Appli
renewal permission has been filed
applied by the proponent as per

o-m:il rnrnnh i.ih,r-lAl^*^il 
^^a

州

Of

6,KIA,KeSn恥

12

13



Of
,haVik Terryfab fA unit of KG Petro Che d p

~・′′′V・  '′ 0'■ 口`■,=｀し0‖ I)0::0,=｀υ」ビu、 1:1」≧里 望[:
representative,)  As   per   present

practice,total raw water cOnsumptiOn

iS 1095 KLD,out of、 νhich,832 KLD is

being recycled.

5. Status of log book of water drawi
and consumption

Maintained

Own ETP capaciry 1200 KLD
14 Whether the industry is connected

with CETP or has provided F.ffluenr
Treatment Plant or treatment not
required?

15 In ca

mult
A

rse Effluent Trearment plant (ETp) p.ouidu@;;66
iple ETP's or STP's, please provide details for allJ:

Effluent Treatment planr IETp)
Unit operation/ processes with
details and status.

Unit has p.orid.d th" ef p oi.Ipriity
1200 KLD followed by three srage R.0
plant, UF & NF, the R.0 rejecr so
generated presently is B0 KLD, also
unit has procured the 4tn stage R.0
plant of capacity 6 kl/hr (installation
and commen-cement of operation is
not started yet). For R,O reject unit
has provided M EE of capacity 100
KLD. The ETp and MEE was found
operational during inspection.
Besides, earlier unit had provided
mist evaporator which was not in
operation since startup of MEE.
The proponent has also instalied
Electro-coagulator [or trealment oi
waste water by application of an
electrical charge to the waste water
thus changing fhe particle surface
:harge (anode & cathode), allowing
suspended matter to [orm at
tgglomeration which can be ur.ill i

;eparated out. ' 
I

li.*ttonrf -- -*- -]Ｂ

　

一
Ｃ

Operational Status of ETp unG
at the time of lnspection:
Whether ttter meter ttt inlett PF8Lded~~~~~― ――――

Inspection report

R臆服ざ鉄梶1:鵬魁T器淑椒RD
寵糧ibIIr,:獣 l∫

OAQ皿幽
e-mail rorpcb.jar pur@gmail.com

8

OPP RO
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lnspection report
of

BhavikM S b(A unit of KG Petro Chem SP‐4/3,RIA,Kesh

outlet and for recycle has been
provided or not?

D Whether Logbook for
operation, electric meter/
water meters/ chemicals
consumption is maintained or
n ot?

Maintained

E Characteristics of waste water
(As per site observations)
pll, Ternp, Conductivity,
Dissolved Oxygen

pH, B0D, Oil & Grease, C0D, TSS, Total
residual chlorine, ammonical
nitrogen, hexavalent chromium, total
chromium, cyanide, sulphide, Bio-
aasay test, Nitrate Nitrogen, Boron, 0/o

Sodium, colour & odour (as per last
consent)

16 Discharge of Waste Water (per day)/
Recycle/Uses

No discharge of 'waste water was
observed during inspection. The
team has visited the areas over which
earlier discharge was observed and
same was found clean, no effluent
discharge was there.

17 Ash generation/handling/Disposal The ash generated from the coal fired
boilers is being provided to brick
manufacturing units as per
representative. The
boiler/thermopack ash generated is
of approx Z-2.5 TPD. Unir has
provided the water sprinklers for ash
quenching and dust suppression.

18 Metering arrangements for r..ycling[Rrouid.d
of effl uent I

Detalls ofAir Po‖ ution:

o Two coal lired boilers of capacity 6TpH & BTPH are there, one at a time
is standby as per the requirement. Unit has provided bag filter on boilers
with adequate stack height.

19

QI)



Inspection report
of

L∠S Bhavik Terttz」三b」L unit of K⊆ PetrO_Chem Ltd.主 SP‐生∠3,RLA,Keshwana,Kotputli,lao 0ne thermopack oI capactty zo lac Kcal/hr Unit has provided bag帯詐]

Status

meter

Housekeepi ng Housekeeping found

Adequate plantation
lmprOvement,

have been deposited in central lab., for analysis.
Speci fic observations:

o No discharge of effluent was there inside the premises and outside
the premises.

o No discharge of effluent was observed in the rain water harvcsting
pits and in the open well.

l。

During inspection samples were coilected i."* rh" A;"r"d;ri.i ori**"irnear MEE) and from the ETP collection cum solar eviporation tank, the same

， 、
一

奮

RFG10NAL OFFICE(laipur_North)
RAIASTHAN STATE POLLUT10N CONTROL BOARD

OPP ROAD N0 5,VKIA,SIKAR ROAD′ IAIPUR
Phone:o141-2850108

e― mall rorpcb iaipur@gmallcom

thermopack) .

o Four D.C sets of capacity 500 KVA each provided with acoustic enclosure
and adequate stack height one D.c set is placed inside the room.

↑ ′́ノ



Recommendations:

lunl()r Environmental Engineer
Reglona1 0Frice,lair)ur North

nm
心 3嘲嗣 喩

InspectiOn report
Of

A unit ofKG Petro chem Iン td

多聯
Sheeba

Scientific 0fflcer,
Regional Office, f aipur North

Keshwan

Rajkurirar Sehra
Assistant Environmental
Engineer, Regional Offi ce,

鯵証

laipur North

i

Mahesh Chandra Sharma
Regional Officer, Regional

Office

Jaipur North
i}+q 3rfu.ut

sErln ilqt milt frti:ur il'a
TTt stE

REG10NAL OFFICE〔 laipur_North〕
RAIASTHAN STATE POLLUT:ON CONTROL30ARD

OPP.ROAD N0 5,VKIA,SIKAR ROAD′ IAIPUR
Phone:o141‐ 2850108

n mn‖ rA..n′ h inin,1_∩ ___::´ ハ_

Ravi Tiwari

Bhavik

守

In view of above observations vis-d-vis measures taken by the management
and on the basis of ground water analysis report correlatingthe characteristics
of contanlination w.r.t parameters Of the industry(if nOt there〕 ′

1‐をOpsent to
929r■19J9■qtt■l_■2⊇ LttatiOn inay b£≦Onslder91 fOr grant.
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FORM . X
RAJASTHAN STATE POLLUTION CONTROL BOARD

REPORT OF THE STATE BOARD ANALYST
(See Rule - 24)

Final Report
Report No. : 18912
Report On : O4lLtlzoLg
I hereby certify that I S. N. Tikkiwal, State Board Analyst duly appointed under sub Section(3) of Section
53 of the Water (Prevention & Control of Pollution) Act, 1974 received on the l5ll0l20l9
from Rajkumar Sehra, AEE, Sheeba, S.O., Ravi Tiwari, JEE, R.O., North, Jaipur a sample of Waste
Water of IWS Bhavik Terry Fab , Plant ' , , 'fehsit- Kotputli , District- JAIPUR Collected
from Collection tank cum solar evaporation Tank Collected on l4ll0l20l9. The Sample was in a

condition fit for analysis as reported below :-

I further certify that I have analyzed the aforementioned sample on 04111/2019 and declare the result of the
lysis to be as belo

The condition of the seals, fastening and container on receipt was as follows : rntact 
_.-*i=)r.-

Signed This On o4lttl2oLe -irr-pV-.\*t 1 J I 't

BOARD ANALYST

Rajasthan State Pollution Control Board

Head Office (Central Laboratory )

4, lnstitutional Area, Jhalana Doongari,
Jaipur-302 004

Phone: 014 l -5 I 59648,5 159607

Fax: 0 I 4 I -5 I 59665

ana

S. No. Parameters Result

1 Zinc as Znmgll 0.049

2 pH 8.39

つ
０ Total Suspended Solids mg/l 412

4 Chemical Oxygen Dcmand (COD) mg/l 865

5 Bio-Chemical Oxygen Demand (BOD) (3days at2Jo C) mg/l 165

6 Oil & Grease mg/l
Ｏ
Ｏ

7 Copper as Cu mg/l 0.219

8 Nickel as Ni mg/l 0.175

9 Lead as Pb mg/l 0,041 \
10 Total Chromium as Cr mg/l 0.012

Iron as Fe mg/I 15.27

12 Cadmium as Cd mgll 0088

:
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I ttby∝亜ぃ 江ISに ■kttw亀 針誠cB∞dAttIIttlⅧ dttun糧
鴻 電 i饉歴

3獅
務 柵

53 of the Water (PreventiOn g2 control of Pc

'Om ttkumar Sehr、
AEE,Sh∞ b■ ,o"Ra宙

lribttt]■i誌∬ヽ:i燒胤λ:隅鷺:寵計:[冊 i柵棚 嚇 珈 :脇
′
計ヽ七/棚 9_恥 sanlplc爛輛 ∞面

“
nm願ぃ、reported bclow i_

FORM_x
RAJASTHAN STATE POLLUTIoN CoNTROL 30ARD
REPORT oF THE STATE BOARD ANALYST

Report No. : 18913
Report On : O4lLLlzOts

(See Rule‐ 24)
Final RepOrt

I furthcr cc■:″ that l have analyzcd the afOrcmentioncd sample on o4/11/2019 and declare the result Ofthe
tド 11:).、 i、 10 be as below:_tt:111,ヽ 、1、 as

So No。 Parameter ,Resrrlt

1 pH 735
つ
４ Total Suspended Solids mg/l レ0…

…~
■8

112

1 Not Traccablc

置 す 警
|、。t Traccablじ

I Not Traccable

■ 8

‐Not´Iraccablc

‐1428

342

1324

740

584

3 Chernical Oxygen Demand (COD) rng/l

4 B,io-Chemical Oxygen Demand (BOD) 13days at ZZ"I) rnelt
5

6

Copper as Cu nlg/1

Zinc as Zn mgll

Nic-k_el as Ni mg/l

l.:d u:_Pi *4_ 
-

Total Chromium as e;;il
lron as Fe mg/l

9:1*,:gi! rg,sn
Chloride as Cl rngll

つ

′

０
０

9

10

つ
４

つ
リ Sulphate as SO+ mg/l

14 Irlardness (Total) as CaCO: mg/l
く
Ｊ

"T::9ry':rft r. i:P" :j rco. : gll
Mu-gn:r,!* Hur-lncss as CaCO:r mgll

-Q:yagi5l r_._r,l? j: c u jt-s/r

Ysrryi:"Ye.*gl _
Fluoride as F nlg,l_--
Total Dissolvcd Solids mg/l

16

17
296

142

0.730

16,,

18

19

20
，

一 ,堕 墨,lillity as CaC03 mg/1 211
, 

'LThe condition of@iiinero" rece,p *as ai r,,rli,,,* r^d*-"*-': 
'

Signed This On o4/Ltl2atg ' 
-- _*€-t5t P\ ='F ilI1;

BOARD ANALYST
Rajasthan State Pollution Control Boartl

Head Office (Central Laboratory )
4, Institutional Area, Jhalana Doongari,

Jaipur-302 004
Phone: 0l4 t -5 I 59648,5 I 59607

Fax: 0l4t-5159665
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IG品 o「1REG10NAL OFFICE〔 laipur_North〕
て下耳てQj「可  てluЧ 鋪 ¬1丁I  ‖uG a
RAJASTHAN STATE POLLUT10N CONttROL BOARD

OPP ROAD N05,VKIA,SIKAR ROAD、 JALPUR
Phone:01412850108e― mall「orpcb lalp∪ r@gmall com

WebSiQ二 い■陛
`lvvww£

nv lonrnQnt‐ ralastrlan 9ov.ll

Regd=lなたst/1、lall

F No liPCB/R0Jp/tegat-126f tqbr

Member Secretary,
llajasthan State pollution Control Lloalrl,
4-lnstitutional Area, Jhalana Doongri,
jaipur.

Subject: Inspectton report ol N1/s. Agrow
RlA, I(eshwana,'l'ehsil Kotpfuli,
matter 0.A. No.401 /2019, Sa r-o1

Tehsil l(otptLrli, Drstricr Jarpur

r)ared z€f tol,z<t7

Allred venturcs Pvt. Ltd, Plor no Sp .1 7 (11.)

District Jaipur in reference to I,lon'ltlr,N[i'l
Soni, Sarl;anch, Crarl Panch.ryat (,onccl.r 

,

Ilespecred Madam,

With reference to above subject rnatter, pleasc irncl cnclosed rlrc.r.ic[.rrlrj
inpection report for necessary actlolt.

Yours l'arth[ully,

Encl.: As above

」́
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FH墓 :話。us c昴高醍L「1馬
Inspcction report

L

of
M/s AgrowAllied Vetrtures Pvt. Ltd., Plot No.SP 3-7(ll) lncltrstrial Area Keshwana lpclustrial

Name & Address lnclustri;rl Arca Keshwarrr

P ro d Lrct Techrrrcal C racle l:t,rntLrl.rlrorr
2,4D‐ Acid Tech:lical(1690 00 TPA)

24‐ D‐ EthyI Ester・ I｀ech nical(600.00 TPA)
2,4‐ D AMINE SALT (1,800 00 TPA)
2,4‐ D SODIUM SALT(2,0800{〕 TPA)
Ciodinraop _ Propargyl ch10ride  20 00
MTPA Technical
Lanlbda  Cyhalothilil  rechlni`:そ l1    20,00
MTPA

Cate
.ils [cr list cncloscd wt(lr (oI5eill dppllcilrion) _-_ (d [(l ,s per I i\l c n( lo{(.(l wI h co lscl{ ,rl] I) ll(.,tt I olr I

Red
Date Formulation:09/09/2014
com mencentent 'i'echnical: April 20 l5

roduclion

ハ,1/Wa墜塾但些:_
Med iLr rl

Consent Status For Formulation unit:
Consent to opcratc ltas bce n issrrecl by tht' Statc lloarri vicje orrlcr nti..lllir0 tlarr.rl
13 / l1 l'201t1vvhich rs valrd rrpto 3 1 /03 / ?"0 2'.1

For Techrrical Unit:
Consent to oper.tte iras lteen issuerl by the SLate IJrlarrl vrri e orrlcr rrLi.-lB5l rlatt,il
16/11l20lB wlrich rs Valrd Lrpto.31l0312023
Application [or conser.rt to c.stablish for expansiorr r-r rrder Arr arrrl \Aiirtlr.Ar.l rl.rtctl
18/91/2018 is pending atllead O「「cq:

′r

Fungicides ( 4,000.00 Kt./ANNUN4)
Herrbicides ( 10,000.00 Kt.i ANNUM)
lnsecl.icrdes ( 6,000.()0 t(1./ANNtit\4 )

Of

Of

lnspection
conducted on

14/10/2019

'l'he lnspection of the unit was conclr.rcted on )411012019 in pretsence of Sh

Ma

lnspection observations di.rtecl 70 /04. /2079 . lnspection observation dated t,ti t 0120it9

along with ETP and MEE.

o lntermediate sludge generated f'rom the ETP

was found spread in haphazard arrd Lrnscientilic

__rnanner overthe open land, _

Ka rllrrriocn ((;1)ncr';lI

.l,)Lr ring rnspt:ction plant wi;rs lorrntl oPrrr';rtror,rl
;rlong \^,ith L:'l'l),lnd lvl [r1... |.]rrrt ltes itrovrrlt:cl 1..'l'l'

of capacity 55 KLI) and Ml'lr ol ciit)ircrty 40 Kl I)
t.lnit has ;:lso irrstalled tlte (.l QVl:i lrowr'v'r:r. lhr'
proccss of installatrrlrt ol c.rlcur Wcl\

und91壬型ユinfLd tl「 1盤 _Ⅲ lPttct'On
l. No sludge \\/as accunrul.rtt-'cl or,'e't Iltc lrrrrtl, tlrt'

uttit lras placed tlre sarne instilc'tlrt lt,rz,rrtl ous
waste s[o r-a&e r'0o r]1.

RE G10NAIコ OFFICE(laipur‐ No「 th)
RAIASTHAN

OPP ROAD N0 5,VIく IA,SIKAR ROAD′
|」生IPUR

Phone:0141-28rDO 1 00

oJnall rOrpcb laipuroHmnilじ om v、

～

′ご

:二f

Nature of indu
Size of industry
largc/Medium/Sma
ll

Tchs‖ I)istrict:
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Inspection report
of

M/s Agrow Allieil Ventures l)vt. Ltcl., Plot No,SP-3-7(ll) lndustrial Area Keshwana Industr.ial

[rancllrng/Lrc.rtntcnt oI run-o[f water,
possibrlrty of nrrxing oi run,ol'[ water rvith the
toxic rlrcrrrrcals of the plant citnnot be rLrlcd oLrt
and nr.ly cause the contamination ol groLrnd

(tlca I(Jr I r 51111 perslsts,
lhe storage ol recovered solvent drunrs, I

however still rhe drums were stored at the op"n 
I

area in srnall pocl<ets..seepages were observed 
I

l'rom thcsc ra,,hich cirums may cause ttre 
I

contanrination of soil and ground ry3!c1-,_ I --'----:---:---
li‖:Ht躍賓a那躍・」墟lm壁i_ドLi:I111空

rd上
軍翌 l笠里

|・躙洗]単WTTWaビ∬|:‖髪|ドーー ーー ー10 No  ar・ rangements  wore  thele

、へ/cnte l‐

. 'l'he rain watcr harvesting pits insrde tlre urrit
were opened in presence oI the representativc
ol lhe unit.0ne pit near the boilet'area
surrouncled by the drums containing the
solvents nras there, however only dry sludge vis-
a vis snrr:ll were obscrvcd {'r'om the pit. The,

possrbrlrty tlrlrt ciur-rrrg lhe ratny season or
drrring the clcarring/ washing of the area, thc
rLrnolt w,ater nraly ['ound lhc passage to lhe prl
cLinnoI bc denred. 'l'he rr-:presentaIive was
advised to tal<e llre imnrediate measures for the
rectrflr a!_prr rll tlle:jllle,

. Sanrple was lal<en ['rom the ground wartet'horc.

I AA/ell and deposited in tho central lab「 ()「

|_Tl月L選11_菫1_1竺_三_旦型

. All the rain water" harvesting pits irave been
inspected by the unrt, no sign of any waste water
was there. 'fhe inlet points oF the rain water
harvesting pit near the boiler area was sealed
by the proponent, so as to stop the f'low oI waste
waler into it from the washing and cleaning of
thc arca.

Sarriple wers

l-narin gate
a na lys is.

tal<en from the bore-well near the
and deposited in central lab. for

REG10NAL OF「 iCE〔laipur_North〕
RAIASTHAN STATE POLLUT!ON CONTROL BOARD

OPP ROAD N0 5,VKIA,SIKAR ROAD,IAIPUR
Phone:0141-2850100

e― malll・ o「 pcb lalpur@3mail・ CO nl

`壼

3些1■ 1ド」pttli,以菫庄 !

Also the representative was advised to provide



η

InspcctiOn report
O「

M/s Agrow AHied Ventures Pvt.Ltd.,P10t No.SI)‐
3-7(13)lndustrial Area Kcshwall`l indlistri(ll

__      ____ArttLTehSll Ko堕
lllL,D ist河 ctLlpipur

obsttv“ TlntD mme we祀 毀brcdシ m smJIla品 。劇 |ム 8」
concreted tanlく s having no scientific desi811, no

It was also observed that, inside the p,'oi:esr iIl*-,r*;ig",.n*ni-h* L;rrtcn rr.rc rrreusurt,,s ..r.(rsection' near rhe bulk storage area elncl ;lrouncl rworl< oi rnal<rng rnrper.r,ior-rs lrrrrng h.rs llcc.―――――‐・, …――, ヽ̀̀ヽ υЧ=1ヽ oしυla5C al● d C1 1l u て
'1∪
uHcl l v、 /or K O「  Iγl a lく lng inlpelv10し s  illing htl、  |)じ cn

the reaction vessels/kettles,there were numbel● started, the representative was t:dvl、 (3(l to
J sp∝ s wh∝ e ttakag∝ /sⅢ

岬
g“ lA/ere l eXp鋤 艶 山 e mme ttd lll lm艶 山e昴 たc

imperviours lining and mechanisnr lor.
transporting the same to the U'l-p.'flre sanre was
being transpclrted or storeci in tanl<s in hap
hazerrd rnatlner, thereby leacling tlre possrbrirty
of seepage into ground which rnay result in
ground water contaminalion. "l'he 

;tractices
carried out by the managenlent w.r.t 0perations,
producfions, storage and transportation are tlre
nrain reasons whrch cannot rLtlc our t Llrt,
possrbilit-v ol seepagr: oI vrrastc water rnto tlre

ound.

・  
′
「 he wOrl(ers were cleaning their hands,cloths,

shoes in a domestic manner without any
technical assistance vis-)-vis the wash over
wastc, w?tter from the different locatrons was
being leading into the septic tank rvhich agarn
may cause the seep into the grouncl watcr. l-he
unit must be directed to irrstall the S'l'p ior. rhe
treatment of the same at the earliest.

No concrete action has
ffranagelrent for i nslallation

been talく c ll

oFS′ |｀ P

try the

肝
Ｖ
ん

REG10NAL OFFICE(laipur_No「 th〕
RAJASTHAN STATE POLLUT10N CONTROL BOARD

OPP ROAl)N05,VKIA,SIKAR ROAl),IALヒ
llメ

Phoncl o1 41-2850100

o‐ nlall lて ,「 Pcb ltllpur@81nall c()nl
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Inspection report
or

M/s Agrow Allierl Ventures Pvt. Ltd,, Plot No.Sp-3-7(B) Industrial Area Keshwana lndustrial
4f3:-lglU]_Xo tp utl i, D i srri ct; I a i

下
―
―
―
―
―

」
R脱帽1樽露∬露|::鳳l設鳳 D
αη R:A:胤

lるIn'ら露 :『
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e‐ I百hil rOrpcbjalpur@gnlall cOm
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Inspection report
Of

M/s Agl・ Ow AI:ied V01ltures Pvt.Ltdり P10t No.SP_3‐ 7(B)inclustrial Area Keshwana industr・
ial

二
=il雇 =‐

‐
~■ .4螢 9'準堕 !`212り JL2聾咀 lJoipリConlnlcnts/recoinnlellda籠 Ons/cOn131ailliI二

=∵・ こ
=∵」量 型 ■■イソ= ____

No discharge Or treated/untreatcd wastc watc「
was ObservO(l dtilin[insn`、ィlr、 n■ nパ |ぃ「R、、_、 !はEr p and ruEs ror,.;;;il;;';;;;:,I::i:,v;::i..-;:,:il;:::j..l,l';,i;i i,liii,.l it.l:lill i,,llll;l::,lll:;water analysis report' correlaling the char"l cteristi(rs c-rl cclrrram,rartron \1i.r-,t rlarr,rr,rer.s ,r Lhr, lindustry, further course oI action 1o be taken by I'lead 0f lice irr rc['or.onc0 iri.lovc olrse rr,.rtiorrs ,rrrriinspection observartions clated 10 /04 / 201g.

;s - 1'
,"---,,..-"..,,...-

1. _ .-.{:*;-;i \_"" - ,,*.

( Rajkdi;iiir' .Schra; \
Assrs[trrtt 1.,nvr] oltntenI l:rrgt rtr,r,r

It.SP(,8, R0 j :i iprr r- N o rrh

働

ｎｔｉ‐
Ю

ｅ

　

′

ヽ

ＰＣＢRS

c./s

\ ,r i .\--t-\/ \--
( Mah esh C[ra n cl ra Sha rnra.)

Rr:grorral Ol.trccr.,
RSIrC Il, ll0 Jarpur.-N orrh

υ]頸
」
傲 軋

e^mail rorpcl)● lptir@8mali COnl
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FORM. X
RAJASTHAN STATE POLLUTTON CONTROL BOARD

REPORT OF THE STATE BOARD ANALYST
(See Rule - 24)

Final Report
Report No. : 18911
Report On : o4lt:-l2otg
I hereby certi$/ that I S. N. Tikkiwal, State Board Analyst duly appointed under sub Section(3) of Section
53 of the Water (Prevention & Control of Pollution) Act, 1974 receivcd on lhe l5ll0,2}$
from Rajkumar Sehra,AEE,Sheeba,So,Ravi Tiwari,JEE, R.O., North, Jaipur a sample of Water
of M/S Agrow Altied Ventures Pvt. Ltd. , Plant - Herbicide Manufacturing WA262l,Plot No SP 3-7 B,
Keshwana Industrial Area , City- Jaipur Tehsil- Kotputli , District- JAIPUR Collected from Borawell
Collected an 1411012019.'Ihe Sample was in a condition fit for analysis as reported below :-

I furthercertify that I have analyzed the aforementioned sample on 04/lll20l9 and declare the result of the
;irrulr.'sir to be as below :-

Parameters Result

744

Total Suspended Solids mg/l

Chemical Oxygen Demand (COD) nrgil

Bio-Chemical Oxygen f)emand (BOD) (3days at 27o C) mgil Not Traceable

Copper as Cu mg/l Not Traceable

Zinc as Zn mgll 0478

Nickel as Ni mg/l Not Traceable

Lead as Pb mg/l Not Traceable

Total Chrontiurn as Cr mg/l Not Traceable

Iron as Fe mg/l

Cadmium as Cd mg/l Not'l'raceable

Chloride as Cl mg/l

Sulphate as S04 mノ !

Hardness (Total) as CaCOr mgil

Hardness(CalCium)as CaC03 mノ l

The condition of the seals, fastening and container on receipt was as fbllows : rntact
Signed This On a4/tt/zors ‐甲 爾 中 癬`

~

30ARD ANALYST
Raiasthan state Pollution Control Board

Head Ofrlce(central Laboratory)

4,Institutional Arca,Jhalana l〕 oongari,

Jaipur-302004

Phone:0141-5159648,5159607

Faxi 0141_5159665

Magnesium l{ardness as CaCOr rng/l

Calcium (Titrimetric) a.s Ca mg/l

Magncsiunl as M3 mg/1

Fluoride as F mgll 0.613

Total Dissolved Solids rng/l

TotalAlkalinity as CaCO: mg/l

5.5

覇

つ
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つ
Ｊ

14

15
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l=ぎ 千`モt｀   RAJASTHAN STATE I)OLLUT10N CONTROl′ 30ARI)
:T=‐■[丁   4.1)arva、 'arをin Mar2.Instititi()nal A「 ca.Jhal(ln(l I)()(、 1lw i.laiptll(lこ、itl、 11]JI))
11111:‐ |:|=                    |)ho11じ N() 0141 - 51 511tlt'' |・ :■648, 5159665■‐●         hぃ Q Or)ち

/1ガ

6。5    mCθ
争呼がダブNo.「 .11(267)Iく PCB/Lを、bヽ /ヽater′ /2019-1

Nlenlbcr Sccl・etalγ ,

RSI)CB.

」aipuL

Sub: - Analysis reports of Water/Wastc Water Samples of Il,O .laipu r (North ).

Madarn,

With ref-erence to abrove, it is subrnittcci that l4 wateri wastc \\'atcr sarrrplcs

ot'ItO Jaipur'(North) reccivccl at C'entral [,aboratrlry'. Arralvsis rcpt,r'ts ol'lhoic
sittttples bearing report tto. ltl9l I - 18921 are bcins enclosed tirr I'Lrlthcl rrcctllirl

action please.

Encl.:- As above (14 Analysis lteports)

\'()urs I lithlirilr.

€J
Chie l' Scienti llc Ol-tlecr

( '() pv t ():

utll\rgi ona I O I'l r cer'. RSI'}CU. .laipur' ( Nurth )

chicr sciclntilic()1｀ いcci

＼
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FORN{. X
RAJASTHAN STATE POLLUTION CONTROL BOARD

REPORT O}'THE STATb, BOARD ANALYST

I httcby∝ 面取 ぬ江 ISN.■ kttwJ,錨 cBOttdAnlIIttyttd露

現

un胤
滋

S:「
歴

3獅
務 樹

鶏緊鷺鳥Fぶζr根ぶ脳I,Ъ通1:[五∬常
e unit near main gate Concctcd on 14/10/2019.Thc

Samplc was in a cOnditiOn flt fbr analysis as reportcd bc10w i_

Report No. : 18914
Report On : 04/tt,/20f 9

(See Rule - 24)
Final Report

I irther ceni″ that l have analyzed the afOremcntiOned samplc On 04ノ
H/2019 and declare the rcsult ofthe

l11)alysis tO be as bc10w i_S tO as bc10w

1違:こ1 ~~
17.35

-―

― ¨ ‐^

146

195
,  ~ ~―

I Nol Traccablc

l NOt Traccablc

l()209

-‐

― ―
―
― ― …  ・

1135

So No。 Parameters

pH

ng/1

)P)(3days at 27・ C)mg/1

Lcad as Pb mg/1

,IP3イ l
Iron as Fe mg/l

,.%

Cadmiurn as Cd mg/l*--*"-,.^*

'*%

Sulphate as SOn mgil
rl

l

う
Ｚ

3

4

5

6

9

10

0.015

Iト
ー11

"…………ヽ一十
14   :

1988

７

　

一

６

一jH:l9f:: (Total) as CaCor mg/l

りlII聖,iに,霊里)as caC03 mノ l

Magnes澄
_、IaFl,SS as caC03rng/1

,Calcium (Titrimetric) as Ca mg/l

1里1,ium as Mg mg月
F'luoride as F mg/l

い ,dVCd SddS m♂
Total Alkalinity as CaCOs mg/l

The conditiOn Ofthe scals,魅 tening and cOntalttcr‐。n rcceipt was as fO110ws i lntact
Signed This On o4/ニ ユ/2019 -Tc;rl ;:-'; il"f /

il()lRD A\,\t,l s-t.
Rajasthan State pollution Control Board

Head Ofljce (Central Laborarory )
4, Institutional Area, Jhalana Doongari,

Jaipur-302 004
Phone: 0l 4 I -5 I 59649,5 I 596A7

Fax: 0 I 4 I -5 I 59665

15

16

1384

0719

4608
一

―

…

…

134
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FORM‐ X
RAJASTHAN STA'「 E POLlノUTI()N coNTROL BOARD
REPORT oF THE STATE BOARD ANALYS・

I｀

(Sec Rule-24)
Fina:Report

Report No, : 18915
Report On : fJ,4/tLlZOLS
I hereby ccrtify that I S,No Tlkkiwal,State BOard Analyst duly appOintcd under sub Section(3)of SeCtiOn

53 of the Water (PreventiOn dL cOntr01 0f POllutiOn)Act, 1974  reccivcd On thc 15/10/2019
from Rajkumar Sehra,AEE,Sheeba,S.0。,Ra宙 Tiwariっ JEE,R.0,,North,Jaipur a samplc Of Ⅵ/ater
ofM/S Dcvans pllodern Breweries Ltd。 ,Piant‐ ,,city‐ Keshwana Tehsil‐ Kotputil,District_JAIPUR
Collected frOm Borewell No。 2 near main gate orthe unit cOllcctcd on 14/10/2019 Thc Sarnplc was in a
condition flt fOr analysis as reportcd bclow i_

l funher ccnitt that l havc analyzcd thc afbrcmcntiOncd sainplc on o4/11/2019 and dcclarc thc rcsult Ofthe

lResult

l'lbtal Suspended Solids mg/l

Chemical Oxygen Dernand (C:OD) nrg/l

Bio-Chemical Oxygen Demand (tsOD) (3days at27o C) rng/t 185

Copper as Cu mg/l

Zinc as Zn mg/l

=鮮躍lo lo9
Not'l'raceable

0.051

聰
1922

1280

司
０

一
〇

翠
‐３２

Fluoride as F mg/l
'[:otal Dissolved Solids mg/l

21 TotalAlkalinrry as CaCO: mg/l
Thc condition ofthc scals,fastcning and cOntaincr on rcccipt was as fOI10、 vs I Intact
Signcd This On o4/11/2019

1384

10730

13868

452

BOARD ANALYST
Rajasthan State Pollution Control Board

Head Office (Central Laborarory )
4, Institutional Area, Jhalana Doongari,

Jaipur-302 004

Phone: 0l4l-5 I 59648,5 1596A7

Fax: 0l4l-5159665

;Nickel as Ni mg/l

Lead as Pb mgil

Total Cfuomium as Cr mg/l

Iron as Fe mg/l

Cadmium as Cd mg/l

Sulph*t* us S{}.r nr$l

H:lltillo、 st・ :｀tlt麟ま)11、 (::ltit,1:了 1「 ||

15    1:1111(111ゞ 、、1(:iti lピ 1111)● せ、1 1 ltt111ぅ ,1l c‐ |

Magnesium llardness as CaCO: mg/l

Calcium (Titrimetric) as Ca mgil

Magnesium as Mg mgll

0.122

So No。

l

2

184

-'irfrr:'itii". ;rs ('! rrrir I

‐９

一
２０
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FORM - X
RAJASTHAN STATE POLLUTION CONTROL BOARD

REPORT OF THE STATE BOARD ANALYST
(See Rule - 24)

Final Report
Report No. : ragte
Report On : o4lttlaots
I hereby certiry that I S. N. Tikkiwal, State Board Analyst duly appointed under sub Section(3) of Section
53 of the Water (Prevention & Control of Pollution) Act, 1974 received on the lSll}DAIj
from Rajkumar Sehra, AEE, Sheeba, S.O., Ravi Tiwari, JEE, R.O., North, Jaipur a sampte of Water
of IWS Devans Modern Breweries Ltd. , Plant -, , City- Keshwana I'ehsil- Kotputli , Distriit- JAIPUR
Collected from Borewell No. 3 Near ETP at the back side of the unit Collected on l4l10/2019. The
Sample was in a condition fit for analysis as reported below :-

I further certify that I have analyzed the aforementioned sample on 04lll/2019 and declare the result of the
analvsis to be as below :

Parameters

Total Suspended Solids nrg/l

Chemical Oxygen Demand (COD) mg/l
― ―

‐           "…
… …
″ヽ
… … …

ヽ
―             ,,ヽ ・

‐́ ‐,一 ‐ ・́

―

―

‐‐・ ‐

Bio…Chemica1 0xygcn Demand(BOD)(3days at 27° C)mノl      104
Copper as Cu mg/l Not Traceable

Zinc zs Z.n mg/l :0085

Nickel as Ni mg/l Not Traceable

Lead as Pb mg/l Not Traceable

Total Chromium as Cr mg/l Not Traceable

Iron as Fe mg/l 0370

Sigllcd This On o4/1■ /2019 *I-;pr:""r*- t -ff)Y

BOARD ANALYS'T

Rajasthan State Pollution Control Board

Head Office (Central Laboratory )
4, Institutional Area, Jhalana Doongari,

Jaipur-302 004

Phone: 0 I 4 I -5 I 59648,5 I 59607

Fax: 0l4l-5159665

lpll

pt

Cadmiurn as Cd mg/l Not-fraceable
つ
４ Chloridc as Ci mg/1 936

つ
♪ Sulphate as SOa mg/l 144

14 I{ardness (Total) as CaCO: mg/l 948

く
リ Hardness (Calcium) as CaCOr mgll

塞1司16 Magnesium Hardness as CaCO:r mg/l

17 Calcium (Titrimetric) as Ca rng/l 276

18 Magnesium as Mg mg/l 163

19 Fluoride as F'nrg/l 10389

20 Total Dissolved Solids mg/l 2374
つ
乙 Total Alkalinity as CaCOr mg/l 304

CO of the seals. fastenins and containeron receint was as follows: rntact
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FORM_X
RAJASTHAN STATE POLLUT10N CONTROL BOARD
REPORT OF THE STATE BOARD ANALYST

(Scc Rule‐ 24)
Final RepOrt

Rcport No.: 189■ 7
Report On i o4/1■ ノ20■9
l hereby ccrtitt that l s,N.Tikkiwal,Statc Board Analyst duly appointed under sub Section(3)of SeCtiOn

53 of the Water (PreventiOn & COntro1 0f POllution)Act, 1974  rcccivcd on the 15/10/2019
from Rajkumar Sehra,AEE,Sheeba,S.0。,Ravi Tiwari,JEE,R.0。 ,North,Jalpur a sample of Water
of Borewell at the hOuse of Rajpal Guriar,Village‐ Goneda,Kotputli,Jaipur Collcctcd from 3ore
well at the house of Raipal Guttar Village‐ Goneda,Kotputli Collectcd on 14/10/2019.Thc Samplc
was in a condition flt fbr analysis as reported bclo、 v:‐

I further certify that I have analyzed the aforementioned sampte on 04/l l/2019 and declare the result of the
irrr;rl1.'sis to be as below :-

Parameters Result

783

rlotal Suspended Solids mg/l

Chemical Oxygen Demand (COD) rngil

Bio-Chemical Oxygen Demand (BOD) (3days at27" C) mg/l Not Traceable

Copper as Cu mg/l Not Traceable

Zinc as Zn mgfl

Nickel as Ni mg/l ,Not Traceable

Lead as Pb mgil

Total Chromium as Cr mg/l

Iron as Fe mg/l

Cadrnium as Cd mg/l

Chloride as CI mg/l

Sulphate as SO+ mg/l

Ilardness (Total) as CaCOs mg/l

llardness (Calcium) as CaCOs mg/l

Magnesium Hardness as CaCO: mg/l

Calciurn (Titrimetric) as Ca mg/l

Magnesium as Mg mg/l

Fluoride as F mg/l

Total Dissolved Solids mg/l

TotalAlkalinity as CaCO: mg/l
l'he condition of the aa receipt was as follows : tntact

-;7p1ri*"-t-)p----
BOARD ANAI,YSI'

Ra";asthan State Pollution Control Board

Head Office (Ccntral Laboratory )

4, lnstinrtional Area, Jhalana Doongari.
Jaipur-302 004

Phone: 0l4l -5 I 5964tt._5 I 59607

f-ax: 0l4l--s159665

Signed This On 04lLL/2als

pII

:Not Traccablc

'l'raccablc

0.053

Not I'raccablc

つ

一

，
フ
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ORル1‐ X

RAJASTHAN STATE POLLUT10N CONTROL BOARD
REPORT OF THE STATE BOARD ANALYST

(See Rule - 24)
Final Repoil

Report No. : 18918
Report On : 04/Lt/2ot9
I hercby certify that I S.No Tikkiwal,Statc 3oard Analyst duly appointed under sub Section(3)oF Section

53 of the Water (PreventiOn d2 COntrol of PollutiOn)Act, 1974  rcccivcd on the 15/10/2019
from Rajkumar Sehra,AEE,Sheeba,S.0。,Ravi Tiwari,JEE,R。 0。,North,Jaipur a sample of Water
of Borewell Near Hanumanjl llemple,Village中 Goneda,Tehsil_Kotputli,Jaipur Collected from 3orc
well Ncar Hanumanji Temple,Village‐ Goneda,Tehsil‐ Kotputli,Jaipur Collcctcd On 14/10/2019.Thc
Sample was in a condition flt fbr analysis as reportcd bclow:‐

I hrther cc■ ify that l have analyzed thc aforcmentioned samplc on 04/11/2019 and declarc thc result ofthe

tt:]といVヽ 1ヽ lo bc as bclow i―

Rcsult

Total Suspended Solids mg/l

Chemical Oxygen Demand (COD) mgil

Bio-Chemical Oxygen Demand (BOD) (3days at27" C) rng/l Not Traccable

Copper as Cu mg/l Not Traceablc

Zinc as Zn mgll

Nickel as Ni mg/l Not Traceable

Lead as Pb mg/l Not Traceable

:TOtal ChrOlllium as Cr mg/1 xo, fi^...ur.
Iron as Fe mg/l

Cadmiurn as Cd rng/l 'Not Traceablc

iCh10ride as CI mg/1

Sulphate as SO+ mg/l

Hardness (Total) as CaCOr mg/l

Hardness (Calcium) as CaCOe mgil

Magnesium l{ardness as CaCOr mg/l

Calcium (Titrimetric) as Ca mg/l

Magnesium as Mg mg/l

Fluoride as F mgll

Total Dissolvcd Solids rng/l

1  21  lTotal Alkalinity as CaC03 mg川
The condition ofthe seals,liastcning and containcr on rcccipt、 vas as follo、 vs i lntact

Signed This On 04/LL/2o]-e . ]rl* - , rT, ){T-
Il(t,-ilt o .t \,\ l.\'sl'

Rajasthan State Pollution Control Board

Head OfIice (Central Laboratory )
4, lnstitutional Area, Jhalana Doongari,

Jaipur-302 004

Phone: 014 I -5 I 5964t1,5 I 59607

Fax: 0l4l-5159665

Not'fraceablc

S. No. !Parameters

7.84

つ

４ 72

０
フ

14

15

16

17

18

19

20

137
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FORM . X
RAJASTHAN STATE POLLUTION CONTROL BOARD

REPORT OF THE STATE BOARD ANALYST
(See Rule - 24)

Final Report
Report No. : 18919
Report On . O4lLLl2OLg
I hereby certify that I S. N. Tikkiwal, State Board Analyst duly appointed under sub Section(3) of Section

53 of the Water (Prevention & Control of Pollution) Act, 1974 received on the 15/10/2019

from Rajkumar Sehra, AEE, Sheeba, S.O., Ravi Tiwari, JEE, R.O., North, Jaipur a sample of Water

of Borewell of Daleep Prajapat , New Cotony, Village-Goneda, Kotputli , Jaipur Collected

from Borewell of Daleep Prajapat, New Colony, Village-Goneda, Kotputli, Collected on l4ll0l20l9.
The Sample was in a condition fit for analysis as reported below :-

I further certify that I have analyzed the aforementioncd sample on 04llll20l9 and declare the result of the

anirlv:ir to be as below :-

Result |

Parameters

pH

Total Suspended Solids mgll

Chemical Oxygen Demand (COD) mg/l

Bio-Chemical Oxygen Demand (BOD) (3days at27o C) mg/l

Copper as Cu mg/l

Zinc as Zn mgll

Nickel as Ni mg/l

Lead as Pb mg/l

Total Chronrium as Cr mg/l

lron as Fe mg/l

Cadmium as Cd mg/l

Chloridc as Ci mg/1

Sulphate as SOn mg/l

Hardness (Total) as CaCOr mg/l

Not Traceable

1111‐I奪頭]||三二夏
「
IJ

'Not Traceablc

10.250

'l'raceablc 「
一
凛

176

Hardness (Calcium) as CaCO: mgll

Magnesium Hardness as CaCO: mgil

Catciurn (Titrimctric) as Ca mg/l

Magnesium as Mg mg/l

Fluoride as F mg/l

20 Total Drssolved Solids mg/l

21 Total Alkalinity as CaCO:i mgil

The condition of the seals, fastening and container on receipt was as follorvs

o')/L
i

84

20

Signed This On o4/11/20■ 9

,コ|‐IIIi
516

356

&1jP}I* l?t }T'[1'
B(),rRI) A\,,\1.\ s't

Rajasthan State Pollution Control Board

Head Office (Central Laboratory )
4, Instinrtional Area, Jhalana f)oongari,

Jaipur-302 004

Phone: 014 I -5 I 59648,5 I 59607

Fax: 0l4t-5159665

:Not Traccablc

Not Traceablc

13
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、                          
「
ORM‐ X

RAJASTHAN STATE POLLUT10N CONTROL BOARD
REPORT OF THE STATE BOARD ANAI」 YST

(See Rule‐ 24)

Final RcPort

Report No.:18920
Rcport On :04ノ 11/20■ 9

1詭
"by∝
m"血 IS｀ ■kttwJハ江CB“d鵠

器 ぶ

yttdttun胤
温

S:「
緊

3t:λ
務 譜53 of the Water(Prevention&Control of P(

from Raikumar sehra,AEE,Sheeba,S。 0。,Ra宙 Tiwari,JEE,R.0。 ,North,Jaipur a samplc of Ⅵ
/ater

of Borewell in preΠ lises of Seva Baba Mandir , 3ainⅣ a Basti, Village‐ (3oneda, Kotputli , Jaipur

Collectcd from Borewell in prernises or Seva Baba Mandir9 Bairwa Basti,Village‐ Goneda)Kotputli

concctcd on 14ノ 10/2019.The Sample was in a condition nt for analysis as reported bclo、
vi―

I furlher certify that I have analyzed the aforementioned sample on 04t11/2019 and declare the result of the

allalT=isto be as below l‐               ________・ ・ ‐

|11111:lli:Parameters

pH

19
:´
I｀otal suspended Solids mg/1

1 3~la:Mぉ IttygenDcmand『0助 m♂
lBio-Ctrernical Oxygen Demand (BOD) (3days at27" C) mgil

Copper as Cu mg/l

Zinc as Zn mgll

Nickcl as Ni rng/1

lLead as Pb mgi I

Not'fraccable

Not Traceable

Not Traceable

Not Traceable８

一
９ lhronriurn as Cr mg/l Not Traceable

10488

Cadmium as Cd mg/l Not Traceable i

Chloridc as Cl mg/1
268

13 Sulphate as S0+ mg/)

訂
…

l-lardness ('fbtal) as CaCO: mg/l

Clalcium (Titrimctric) as Ca mg,'l

:  18  1Magll型 aS Mg mgハ                     ∠1

‐14        ‐
:~~~1ド
…
下面面扁温♂

・
プ 調'・TT・

・・
「

II‐
…` …`………… ――一一―一 ― ・・ ‐…  …………――  ‐ ――一一―一-    1

'1194             1

ヽ」 い ^1:J^_″ _′1 il19420…理
'TotJ Dヽ

sdved Solias mノ1           _…     …ヽllal lJlbsuIVじ u Oυ Hus illy l

オ
｀

^_l A ll_^11_L.^ハ ρ ^rふ “
溜 :

21~~TtttalAlkllinityasCaC03mg/1 …… …   … … 静
44 …… 鳳:ffis,iaiieningancicontaineronreceiptwaSaSfollows:Intact

Signed This On oll1:rl2oLs ary-S-=1t1ry
BOARD ANALYST

Rajasthan State Pollution Control Board

Hcad Offrce (Central Laboratory )

4, Institutional Area, Jhalana Doongari,
JaiPur-302 004

Phone: 0l 4 l -5 I 59548,5 t 59607

Fax: 0 I 4 I -5 I 59665

一８０
０

H*;"*;C-l*,-) as CaCor mgll

Magncsium H,Fdドや11≦IttL里Jll

as Fe mg/l

140

l100
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・                        FORM‐ X
RAJASTHAN STATE POLLUT10N CONTROL 30ARD
REPORT OF THE STATE BOARD ANALYST

(See Rule‐ 24)

Final Re,ort

Report No.:18921
Rcport On : o4/11/2011
1 hcrcby ccrtitt that l s.N.Tikkiwal,State Board Analyst duly appointed under sub Section(3)of SeCtiOn

53 of the Water (PreventiOn & Control of Pollution)Act, 1974  rcccived on the 15/10/2019
1lom Raikumar schra,AEE,Sheeba,S.0.,Ra宙 TIwari,JEE,R,0。ぅNorth,Jaipur a sample of Wator
of Borewellin the house of Sumer Singh Shekhawat,Near Shiv ⅣlAndiL Village‐Goneda,Iくotputli,
Jaipur CoHcctcd from Borewen in the house of Sumer Singh Shekhawat,Near Shiv卜 lAndir9 Village‐
Goneda,Kotputli, Conected on 14/10/2019.The Sample was in a condition flt for analysis as rcported

bclow:―

I further certify that I have analyzed the aforementioned sample on 04/lll?Dlg and declare the result of the
annlysis to be as below :-

Result

177~……
■y~~

,Chemical Oxygen Demand (COD) mgll

Bio-Chemical Oxygen Denrand (BOD) (3days at27o C) mg/l Not Traceablc

Zinc as Zn mg/l Not Traceable

Nickel as Ni mgll Not Traceable

, Lead as Pb mg/l Not Traceable

I TOttI Suspendcd Solids mgA

Copper as Cu mg/l

Total Chromrum as Cr mg/l

lron as F'e rng/l

Cadmium as Cd mg/l

Chloride as Cl nrg/l

I Not Traccablc

1344

iSulphatc as S04 mノ l

iHardness (Total) as CaCOr mg/l

I{ardness (Calcium) as CaCOr mgll

1552

Magnesium Hardness as CaCOr mg/l

Calcium (Titrimetric) as Ca mg/l

Magnesium as Mg mg/l

Fluoride as F mg/l

147               1

10849

The condition of the seals, fastening and container on receipt was as follows : Intact 
, *js, -

SigncdThisOn o4/Lt/zol-9 _ -,?, .Tl--.-;- ,f ;,
l|() \RI) \\ \l \ s'l'

Rajasthan State Pollution Control Board

Head Office (Ccntral Laboratory )

4, lnstitutional Area, Jhalana Doongari.
Jaipur-302 004

Phone: 014 I -5 I 59648,5 I 59607

Total Dissolved Solids mgll

2l lTotal Alkalinity as CaC0r mgi I

,     つ

一

‥

‐

、

「

．

‐

0.032             1

３

一
67

360

192

144

ll160

1404

一
　

】

|

一 |
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I hcrcby ccrtitt that l so No Tikkiwal,State BOard Analyst duly appointed under sub sectiOn(3)of SeCtion

53 of the Water(PreventiOn& cOntro1 0f POllutiOn)Act, 1974 reccived on the 15/10/2019

鮮品肌猟IF凛鏃 fFhttt盗選F出し枇喬'8卜ぶ∵綺II:PIIざギ1忠通織
w』
J山:l貯乱1鳳留:‖ Ltt」鶏J観塩躍瞭1犯』l:脚V瀬濯:∫胤l∬t:篤

FORM‐ X
RAJASTHAN STATE POLLUT10N CONTROlノ BOARD
REPORT OF THE STATE BOARD ANALYST

(See Rule‐ 24)
Final Report

Report No. : 18922
Report On : 04/Lt/2org

I負■hcr cenitt that l have analyzed the aforementioned samplc On 04/H/2019 and declare the rcsu11 0fthe

The condition Ofthざ scals,fastcning and cOntainer on reccipt was as fbHows:Intact
Signcd′ 1｀his on o4/■ 1/20■ 9 M

BOARD ANALYST
Rajasthan State Pollution Control Boarcl

Head Office (Central Lab\ratory )
4, Institutional Area, Jhalana Doongari,

Jaipur-302 004

Phone: 0 l4 I -5 I 59648,5 159607

analvsis tO e as below :-
S.No. Parameters

PI-I

ctr.*i.uto@

Result
1

2

3

784

7

4 Bio-Chemical Oxygen Demand (BOD) (3ciays at27o C) me/l 06
5 lCopper as Cu mg/l

Zinc asZnmgll

Nickel as Ni mg/l

Lead as Pb mg/l

roturcnro@
Iron as Fe mg/l

Chloride as Cl mg/l

Sulphate as SOq -r;.-
Hardness (Total) as CaCOs mg/l

0.022

6
0.277

7 Not Traceable
8 Not Traceable
9 0023
10 0282

Not Traceablc
つ
乙

180

13
27

14
224

15 Hardness (Calciurn) as CaCOs mg/l 144
16

17

Magnesium Hardness as CaCOr mg/l

cut.ir-(ii@
Magnesium as Mg mg/l

Fluoride as F mg/l

ro,urotr@
Total Alkaliniry as CaCO: mg/l
- : . .---.

80

58
18

20
19

20
0,977

522
つ
４

232
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FORM‐ X
RAJASTHAN STATE POLLUT10N CONTROL BOARD
REPORT OF THE STATE BOARD ANALYST

(See Rule-24)
Final RepOrt

Report No.:18923
Rcport on i o4/11/2019
1 hcrcby certitt that l so N.Tikttwal,Statc 3oard Analyst duly appointed under sub Section(3)oF Section

53 of the Water (PreventiOn & Control of Pollution)Act, 1974  rcccivcd on thc 15/10/2019
from Rajkumar Sehra,AEE,Sheeba,S.0,っ Ra宙 Tiwari,JEE,R.0。っNorth,Jaipur a samplc of Water
ofⅣVS MACAWBER BEEKAY PVll LTD。 ,Plant‐ ,,Tehsil‐ Kotputli,District‐ JAIPUR Collectcd
froln Bore we1l of the unitin front of processing equipment CoHcctcd on 14ノ 10/2019 The Sample was
in a cOndition flt for analysis as reported below:―

l irther cenIシ thatl have analyzed the aforementioned sample on 04/‖ ノ2019 and declarc the result ofthc

ttll■ iVヽ iS tO bc as bclo、 vi‐

S. No. iParameters

:7.37            :

1話
=

Total Suspended Solids mgil

iChclnica1 0xygen Dellland(COD)nlg/1

lB-r": 9 * * : *l-9:v-q::, P:g ot

'Cuppe. as Cu mg/l

Zinc as Zn mgfl

Nickel as Ni mll
Lead as Pb mg/l
'lotal Chromium as Cr mg/l

lron as Fe mg/l Not Traceablc

Not'fraceable

Not'l'raceable

臨 ::::も it

Cadrnium as Cd mg/l

Chloride as C[ rng/l

Sulphate as SOr mg/l

'Hardness (Total) as CaCO: mg/l

lHardness (Calcium) as CaCO: mg/l

Magncsitlm Hardness as CaC03 rng/1

Calcium (Titrimetric) as Ca mgll

Magnesium as Mg mg/l

iFluoride as F mg/l 10、 771

20  1Total Dissolvcd Solids mg/1

2l ,Total Alkalinity as CaCO:r mg/l 408              ,

Thc condition ofthc scals,fastcning and containcr on rcccipt、 vas as fb‖ o、vs i lntact

Signcd This On o4/1■ /2019                 ′IゝFヽ下｀
「
T ~

3().ヽ itl)へ ・ヽヽ1_ヽ
｀
ヽ
・
I・

Rttasthan statc Pollution Control Board

Hcad Offlcc(Ccntral l“ aboratow)

4,Institutional Arca,」 halana Doongari,

Jaipur_302004

Phonc:0141-5159648,5159607

Fax:0141-5159665

15624

130

14

―コ
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I httcby ccmぃ盤I&N。■kttwJ,障c3o冨dA制
温出
lyttdl冤 un胤

織電l'麗
3キ

説:;∫∫∬53 of the Water (PreventiOn gL contrO1 0f Pc

螢配1瓶榊f神職織鮮犠
Kotputli, cOllcctcd On 14/10/2019,The Samplc was

Report No. ; 18924
Reporl On : o4lLL/zOLg

S. No. iParameters

FORM― X
RAJASTHAN STATE POLLUTIoN CONTROIノ 30ARD
REPORT OF THE STATE BOARD ANALYST

(See Rule - 24)
Final Report

Bio-Chemical Oxygen Demand (BOD) (3days ut iZ C.y .nglf
Copper as Cu mg/l

Zinc as Zn mgll

Nickel as Ni mg/l

Lead as Pb mg/l

Total Chromium as Cr mg/)

一
６
一
，

一

¨
０

、

■

（
ｕ

Not Traceable

Not Traceable

|_.Il.:Fll堂 1ヒ

lm aS(]d mgハ

l  l?  if'やⅢl,1,望性

10288

,Not Traceable

Result

lbtal Suspended Solids mg/l

Chcmica1 0xygcn Dcmand(COD)1113/1

l3 Sulphate as SO+ mgrl 786

Hardness (Total) as CaCO:l mg/l

りlrdness(ci119ilm)as Ca〔〕o3mg/1
16

17

,Mlqlesium Hardne.ss as CaCO:r mg/l

19'111■m..,11憮_91ぃTel
18 Magnesium as Mg mgll

Fluoride as F mg/l

理 型DissOlvcd sOlids mg/1

1'()ARl)Aヽ Alてヽ
.ヽ
':・

Rttasthan statc POllution cOntrol Board

Hcad Omce(Central Laborato7)

4,h亜面
電鮮響8需

a DoOng薇
,

Phonci o141_5159648,5159607

Fax:0141-5159665

I further certifo that I have analyzed the aforementioned sample on 04/l ll20lg and declare the result of theanalysis to be as below :-

7.27

.     8

9
10030

６

一
５

３

一
５

2256

Th" .""diti"rm,.am
Signed This On o,4/LLlzolrs

6668

=詳
・・丁血
=

608

14

15

472

243

H5

0521
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Knutul\AL ur r lLt tralptlr-l\ortn,
{l\rrcelfA {IGII IWTI fr-q7"T qu-S6l

RAJASTHAN STATE POLLUTION CONTROL BOARD

OPP ROAD NO 5, VKIA, SIKAR F1OAD, JAIPUR

Phone: 0141-2850108 e-marl rorpcb larrpr:t@gttrarl.r-ottr

websrtc http iiwww etlvllorlment ralastharl gov lrl

llcgtl-. l'os t/ lint ail

ll 0 li l) (. ll / J a i tri Lu' N o r"t h / l,cga l - l'2 r: I ltL' V

Supct"itttcrrd i ng Ingittcet',
(l ro u nd Water- l)cpat'ttl)cl) L,

72 - B Jhalana Instittttional Areal,

I halrr n;,t l)oottgari, Iili 1:rtt t'

fllai ]30200i

Strbjcct: llcgar.cling thc cxarlination ol'charircturisticsf cottltttttitt.ttiott itl

grouptl rvatc,r' ncilr village (ioncda,'l'e'ltsil l{tltprrtlr, l)istt'it't

JlliPtt t"

llcfr.r.crrcc: llon'hlc NG'l' orclcr rlati:cl 0l107 1201q itt thc trtattt't' ol O,\
,101/201 I Sitroj Sotti, Sarparlcli, (ir;tttt Plttlclt.t\';tt (iorlctl,r \'/s
Sl-;rtc o{ l{ajasLlt.trt.

S ir,

Apropos abovc, tirc IIorr'blc NG't'vic1c ot'dcr tlatcti 01ll\7 l?'(t1() (coPl

,,rcl,rscil) hls sccl<ing thc action tal<cn rr'pot't itt thc' ltl.lttct' ol O.r\.

lrlo.40l1:lAlS Saroj St-xri, Sarpanclr, Gratrt Pattchayat. (iottctla, 'l't'hsil

liotputli, District Jaipur V/s Statc of Rajasthan'
'['lerefo1c, it is rcclrrestccl to c:ortditct tltc satttpIirrg tl{'gl'olltttl n';tIct

Ir.ctut thc r,t,clls/13orc-r,r,r,lls/llrtrrd I)rrrrps locatcd in uttcl ltl'ol.lrlcl llri' t'illatlt'

G6rrcrla,'l'e5sil l{otllutli, l)istrict. Jaiprrr to [irrri orrt tht: tltltr;tt'tct^tstjt-r Vr\-.r

r,,is cgptantirratirtn Iil'arry) in g]"oLlrrrl r,rrrrtcr anrl sultrllit t]tt' t't';lort to tllis

ot'ficc at thc carlicst.

YoLt t's Sirtcert'lt ,

1il
l_i ' 

r

(N1,(..Slr;rt'ttt;t )

Itcgiorral 0f'ficcr'ok*

l)irtccl q,/l*7lzcr)



駒

REGIONAL OFFICE〔Iaipur_Nortll)

―
‐m雨 可 Чゞ uT鍼 刑 躙
RAJASTHAN STATE POLLUT!ON CONTROL BOARD

OPP.ROAD N0 5,VKIA,SIKAR ROAD,Jハ IPUR

Phone: 0141-2850108 e― mail「orpcb lalpur@gmail conl

web則蛤:^htp■1 wゝwienvlonment:ralasthan19ov iロ

Besd*Blit/*!.rrail

R0ltl)CIl/JaipurNorth/l,cgal-l2Oltto; I);rterl:l7f$lz"ri

Superintend i ng [ingineer', ]a ipu r' [7,one),
Water llesort rce Departmctr t,

Bhawani Singh lload, C- schcnre, Ashok Nagar',

Jaipur'-.102005.

SLrbject: Itegarding thc cxamination of characteristics/ contirrnirr.rliun irr

ground watcr' Ilear village Goneda, 'l'ehsil I(otputli, District
laipu t'.

Rcfcrencc: llon'blc. NCT' urcler rlatccl Al 107 l'21)19 in thc rruttcl of O.A

401 /20i9 Saroj Sot-ti, Sarpanch, Granr l)anch;ry;lt Gonct'l;r V/s
State of llajastharr.

Sir,

Apropos ;rbovc, thc Ilon'blc N(l'l'vidc ordcr ciatcci 0l/01/l(l l() {ct.rpv
cncloscclJ has sc.r'l<ing Lhc actron Lakcn rcport in tho nr.rtt('r'ol ().i\.

No.40112A19 Saroj Soni, Sat'pr,tttch, Gratr l);lrrcltavat (,ortctl;r, 'l'r'hstl

I(otputli, District Jaipur V/s Stati: of llajasthan.
'l'herefbre, it is reclucsted to conduct thc sarnplirrg of groLnrtl r,v;rter'

frorrr the w,clls/13orc-rvclts/lland I)Lrrnps locatccl irr and ar'orrrrcl thc villlsc
Goncda,'Iehsil Kotputli, I)istrict f aipLrr to lind orrt thc ch:rractcristics vis'u
vis contantirtatiotr (if any) in grolrttd water arrci subnrit thc rcport to this
officc at thc earliest.

Yorrrs Sirrce rcly,/'
t'""rir-r

(M.(..Shu r"rnaJ

Ilcgional 0iliccr
F\

"(\--
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OFFiCE OF THE Sr HYDROG[OLOGlST(S&R)

GROUND WATER DEPARTMENT,72′
B'HALANA D00NGARl′ JAIPUR

o141 2710572

t rrrarl 5errror hycj rogeologrsUpr @ gmall conr

r.ro. r.1 )/5r'Hvd /GWD I2a:9'2020|

To,
The SuPerrntending Engineer'

GWD, JaiPur'

sub‐ te=al dlr、
= tlne exalη

lrヽ atiOn Of Chalacteristi⊂
S/COntaminatlon

Tehsil KOt卜
'ut11,DlStilCt Jalpur

Ref.‐ RORPC3/j8'pur North/Legal-126/1364 dated Or、
27092019

in glound VVater near vI188e GOneda,

Datel

5rr.

AspertheSublectCitedabovertissubmrttedtoyouthatGrounclWaterDepartmentdidnothave
the iacrrrty to 0naly2e,r,a aonia*,nation/polrutiorr occurred dire to rndust.ar elfluent iraste discharge

GroundWaterl)epartlllentConductPremonSoonando:'1'":::::nsUrVeYirreverYYearanddurrnglhts
stlrVeVgroUncJWater,^n,.pt"scollectedandanalyzedonlvlorCatlonsandaniorts,

lheRegronaIoffrcerPollutronControlsoarooi,ectedrnhisIettertoconductthesamplingof
ground water from the wells/Bore-wells/HanJou.o, located tn and around ttre village Goneda' Tehstl

Kutputir. Drst,rr:t Jarptrr to find out the characterrstrcs vis-) vls contamlnatron (if any) in ground water and

subrn't tlle r('ljOrt

Sortr.,requestedthattnef]latterrelatedl^lrththersrgund!ValerContamln3tigrr/Pollutrondueto
rncrustrral etrue.t waste rs not rerated to thrs oftrce At present the Inchdrge Hydrogeologrst, GWD' Jarpur

rs cortcjtrctrnB Post'monsoon DKW/Pz survey' 2019
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1 I-he Chref Engrneer, GWD' JodhPur

2 Ihe Superlntendrng Engtneer' Headquarter
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